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Jute CultlvaUon

*134£. Shri P. C Borooah: Wil] 
the Minister Qf Food and Agriculture
be pleased to stale:

la j whether jute cultivation acreage 
is likely to fall this year;

(b ) if so, the reasons therefor; and

(c ) the steps that are being taken to 
improve the situation?

The Minister of State in the MinU- 
trjr of Food and Agriculture (Dr. R im  
Subhag Singh): (a ) Some reduction
in the arreugc under jute in India 
inuy oeeui this year.

(b ) In 1H61-62 the area under jute 
Tva,s extepjianally high under the 
impetus of abnormally hich prices 
which even caused the diversion of 
paddy land to the cultivation of jute 
in some States. In 1962-63 the area 
under jute may show some fall partly 
because of unfavourable weather con
ditions in some areas at the time of 
sowing and partly on account of 
decline in prices

le) It is plaj.ined to increase pro- 
xluction of jute mainly through an 
increase in yield per acre and not 
through increase in acreage. Steps 
being taken in this direction are ( i) 
lise of improved see-3s (ii j  increased 
use of fertilisers (ii i ) improved cul- 
lural practices and (iv t plant pro 
teclion measures.

Shri P. C. Boroaah: May I know
wii. lher the State Governments have 
been requested to take neoessaiv .iteps 
to increase jute produ::tioti, and if so, 
what is the general respon.^e?

Dt. Ram Subhac Stn^h; Actually, 
the production of jute, 1 said in the 
main reply, has been abnormally high 
during the last .season. The target 
that was fijted for (he Tl;;rd PJnn has 
been achieved. W e tiave produced al
ready more that.

Shri P. C, Borooah: May I  know
whether it is a fact th?t (he West 
Bengal Government V'lvc restricted 
trie area of producliun o f ;ule. :md if 
so. TO wnat cxtemT

Dr. Ram Subba( Sinfh; Actually, 
without Government cumin;; into th « 
picture, the growers themselves de
crease the acreage under juie or i.ny 
other crop, and that tliey do atcord- 
ing to the prices. Because this year 
(he prices have come down, th._. acre
age under jute cultivation will nat
urally be reduced to some ex ten i.
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Shri Mohammad Tahir: Wiint is the 
reason for the decline in the price of 
jute^ and may I know whether the 
price of jute goods has also decreased 
accordingly?

Dr, Ram Subhag Singh; The main 
reason is that the production t'ls  been 
loo much.

Shri Tyagi: Have Gov:?rniiiant fixed 
any basic price for jute, and if so, 
has the cost of production ’jeen taken 
into account?

The Minister Of Food and An^cul- 
ture (Shri S. K, Patili: W e are con
sidering that for all the a^rieuHura! 
commodities, the basic price— not the 
basic price, but what he means i5 the 
floor price or the miniinum price—  
should be fixed. So far n.s jute Is con
cerned, we did that witliotil i^ 'iing It 
a minimum price etc., b;-' way ( f  per
suasion, but the time has com ? wnen 
this principle has got to be extendeu.

Shri Tyagi; What was that pricor

Shri S. K. Patil: Rs. 3() per ma'inu.
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SbrI Harlsh Chandra Mathnr: The
hon. Minister o ( State raentioned that 
even during the first year of the Third 
I ’ Jan the target fixed for the Third 
Ban had been over-i'ea:heJ. May 1 
know the basis for fixing ihese ta''gets 
which have no rocaLiing and which 
are reached even w ith jjt  ine effort 
of the Government?

Dr, Ram Subhag Slni;li: It i3 not
due to the fuel that ;t h:is no rr.oaiiing. 
The larpet is fitxed by the Planning 
Commission on the ba^is nl d jt  re
quirements, and we nave produced a 
little more than our rpquiretn .‘nts  ̂ but 
the requirement rnay yp up in oouric 
of time. So, we are not w orrip l ;tbout 
that production.

Shri Yallamanda Reddv; Is ihtn 
any proposal to fix a minimum price 
io r  jute in view o f the impmtance cf 
jute?

Dr. Ram Subhaj Sin^h; As my .vn.or
colleague said, though vje have not 
statutorily fixed any minimum pr^ci-, 
yet by persuasion this has been done.

Shri Yallamanda Reddy: 6 u’ is 
not working.

Dr, Ram Subhag Singh; Yes, that 
is there. The bufler i-tock agency is 
operating and it is purciiailng jute at 
Rs. 30 per maundy nnd in ease iiie 
price goes down, that v/ill be con- 
side red.

Shri Frabhat Kar: May 1 kiiow wlie- 
ther the production o f jute la?'t year 
was less than the requir>;ni'_'Tls of the 
jut? m il’s, whether the piiCo has gone 
down because of the mcinipulation or 
the jute magnates .ind w!icther the 
buffer stock arrangement will be made 
by the Government ir th i Juti' M il’ s 
Association?

Dr, Ram Subha; Stns;h: Ti-^at ques
tion is under constant consideration, 
and we w ill see that all ths anomtil:es 
are removed.

'DcTclopnient A r'as ' in Delhi

*1313. Shri Shiv Charan Gupta: W ill 
the Minister of Health bt- pleased to

state:

(a ) the areas declared as 'Develop
ment Areas’ in Delhi;

(b ) how much of these areas is to be 
planned and developed in IS62-63 and 
the remaining years of the T h ir i 
Five Year Plan by the Deihi Ili-velop- 
ment Authority; and

(c) what is the propfisal for de
veloping villages or unauthoi-is(?dly 
constructed areas in tlwse areas?

Th- Deputy Minister ht the Minlslry 
o f Health (Dr. D. S, Kajul: {ui to (t ).  
A  statement is laid on the Table of 
the Sabha. [See Appendix III. an- 
nexure No. 103),

Shri Shiv Charan Gups.i; In reply 
to part (a ), it has been said that 3,097 
acres of land have been dc^’ared as 
'Development Area’, In reply to 
(b ) it is said that the total area ex
pected to be developed -li.rinf; the 
Third Five Year Plan 1. about 5,000 
acres. What explains thi.i dilTcrence"’

Dr D. S. Raju: Origin.iily i1 '-''as 
expected to develop about 5,000 a", res 
of thr area. Biit, suh<i(iquco',Vv, about 
1100 acros were handed over to the 
Municipal Corporation for .'.lum clear
ance schemes and the iirea has fallen 
down. Subsequently, Uip TJIJA want
ed to acquire and Jpvelop some m ire 
land so that the dev,;^^:i|jmenl area 
would be 5000 acres in th? Third I'lve 
Year Plan.

Shri Shiv Charan Gupta: It î  not
clear. According to flic Third Hve 
Year Plan proposab, about 3,0UU 
acres of laid are to be dcveiope 1 in 
Delhi and the slum clearance schr:mefr 
are outside th ,̂ purview jf the ne- 
velopment area. It i., not clenr as 
what actually the Minister means?

Dr, D, S, Rajn: About 500»
acres in all w ill be devexiped dtifing 
the Third Five Year Plan.

Shri Shiv Charan Cupli; I want tn 
know whether any nroyon.il to declare 
more areas as development areas has 
been considered after )̂ie September




